ITEM NO.8 Court 3 (video Conferencing) SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 3741/2020

B PRASHANTH HEGDE Appellant(s)
VERSUS

STATE BANK OF INDIA & ANR. Respondent(s)

WITH

C.A. No. 3765/2020 (XVII)
(FOR ADMISSION and IA No.119915/2020-EX-PARTE STAY)

Date : 16-12-2020 These appeals were called on for hearing today.

CORAM : HON'BLE MR. JUSTICE ROHINTON FALI NARIMAN
HON'BLE MR. JUSTICE NAVIN SINHA

counsel for the

parties Mr. C. A. Sundaram, Sr. Adv.
Mr. Pranjal Kishore, Adv.
Mr. Zaffar Inayat, Adv.
Ms. Rohini Musa, Adv.
Mr. M. P. Vinod, AOR

Mr. Mukul Rohtagi, Sr. Adv.
Mr. Sanjay Kapur, Adv.
Mr. V. M. Kannan, Adv.
Ms. Megha Karnwal, Adv.

Ms. Akanksha Rai, Adv.
(name not shown in the appearance)

UPON hearing the counsel the Court made the following
ORDER
Issue notice, returnable in six weeks.
Liquidation proceedings to go on, but not to culminate without

orders from this Court.
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